CehtraW,Administrat%ve Teribunal
Principal gench,New Delhi

0.4.1715/94
M.4.2221/94

New Delhi this the 22nd day of July,1995.

Hon'ble Shri $.R. Adige, Hember (A)
Hon'ble Dr A. vedavalli, Member (h

smt Tajinder Kaur,

W/o Shri S.F. Singh,
Baoking Clerk,

Northern Railway,
Railway Station, pelhi.

ahri Anil Goyal
$/u Late Shri Man Chand Goyal
undar CBS, New pelhi Station

Bhupinder Kumar

5/ Late Shri S.N. Malhotra
Booking Clerk C.B.S. N. Railway
New Delhi.

Gut Yeena Kumari
W/o Shri Mohan Lal
naoking Clerk
C.B.5. N. Railway

Smt Mesnu Sethi

W/o Raj Kumgr,S&thﬁ
pooking Clerk

CUnder C.B.5 Northern Ratiway.

Mew Delhi.

archana Pande

n/o Shri W.C. Pande
pooking Clerk,

CRs, MNorthern Railway.
Hew Dalhi.

S5araj

b/o Shri Leela Dhar i
Under C.B.S. Northern Railway,
Delhi.

suman Bhalla
p/e Shri K.K. Bhalla L applicants
C.R.6. Northern Railway,
Ppethi.
{ By Advocate @ Shri B. Hadhok, Proxy Counsel
far Shri B.S. Mainee )
YERSUS
UNTON OF INDIA, THROUGH
1. The Secretary.

. Ministry of Railways,
New Delhi.

A




The General Manager,
Northern Railway,
sarada House,

Mew Delhi.

fa

3. The Divisional Railway Hanager,

Northeern Railway,

New Delhi. .. .Respondents
{fy Advocate @ MNone

, ORDER (ORAL)

(By Hon'ble Shri 8.R. adige , Member (8 3

We have heard Shrd 8. Madhok, Proxy
counsel for shri  B.G. Mainee, Counsel for the

toplicant. None appegars  on hehalf of  tne

respondents. shri  Madhok  statet that  the
respondents  have granted the ralief partially,
prayed for by the applicant. The applicant
prayed that he be allowed to withdraw this 0.4,
with a liberty to f%Wngregh 0.4, i circunstances

wh
i requir%?ﬁ

Under the circumstances, the prayer Lo
withdraw the 0.4, i allowed. The 0.4.1715/94

je dismissed as withdrawn and it will be open Lo
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